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[Regéaton 12 of the Inschvency and Banknupicy Board of India
'Lq;ﬂa’nm Process) Regulstions, 2018)

LT LRERLULL i

. STONES PRIVATE LIMITED
. mmmm

debtor
3 TATthoTity underwhithrcorporate TREGISTRAR OF COMPANIES =
debtor is incomporated / | DELHI

Liability |dentification N{:. of
mrpnrat& debtor

and pnru:ipal ﬂfﬂce[rfanﬁ,']-:::f I{u-cha Mal'ba}am Eham:lm El't-::-wk
corporate debtor { New Delhi- 110006

fDateof ciosoreof tnsotvency [ TO022021

Resolution Process

of comporate debtor - Liquidator on 01/12/2021 by e-mail).

mr@mmm—m.
of the inschency professional IBBI/IPA-DO3/IPA-MNOD342/
acting as liguidator 2021-2022 /1 3657

(AOdressand e-manorthe | C/0, CMATSOman Komar verma,
liquid ator, as registered with the | 5. K. Verma and Co., Cost Accountants,
Board RZ-26P/205E, Lane Mo. 10 Indra

Park, Palam Coclony, Mew Delhi
110045

Email | D; ipskvermad@ig mail.com
: mwmmmmmma—

for correspondence with the 3. K. Verma and Co., Cost Accountants,
liquid ator RZ-26P/205E |, Lan& MNo. 10 Indra
Park, Palam IE-;:-In::-rp,.I , New Delhi
1-110045.
Email 1D: ipskvermaigig mail.com
: 'IE’[?EI-& TﬁrEquIEEH}I‘LGTEm Decemboer , 2021

N-E:-th:& is hemreby given that the Namnal Company Law Tribunal, Mew
Delhi, Court =V has ordered the commencement of liguidation of SHREE
ASHTVINAYAK GEMS & STONES PRIVATE LIMITED on 16th Movember,
2021 {Order received by the Liguidator on 15t December , 2021 through Email ).

The stakeholders of SHREE ASHTVINAYAK GEMS & STONES PRIVATE
LIMITED are hereby called upon to submit their claims with proof on or be fore
30th Decembar 2021 to the liguidator at the address mentioned against item
Mo, 10.

The financial creditors shall submit their claims with proof by electronic means

only. All other creditors may submit the caims with the proof in person, by post

or by electronic means.

Submission of falze or misle ading proof of claims shall attract penalties.
SUMAN  Digitallysigned l@ame and signature of liquidator :

Date : 04-12-2021 KUMAR  vervin 0 SUMAN KUMAR VERMA

Place: New Delhi  yverma  HERHIPR-003/1 PA-NOD342/ 2021-2022/13657
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